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No.-01/Stha. (Mu.)-02/014-157-IPRD--In exercise of the powers conferred
by the Proviso of article 309 of the Constitution of India, the Governor of Bihar makes
the following Rules to amend the Bihar Additional District Public Relations Officer
Cadre (Recruitment and Service Conditions) Rules, 2012.

1. Short title, extent and commencement - (1) These rules may be called the
Bihar Additional District Public Relations Officer Cadre (Recruitment and Service
Conditions) Rules, 2022.

(2) It shall extend to the whole of the state of Bihar.
(3) It shall come into force from the date of publication in the official gazette.

2. Sub-rule-(ii) of Rule-6 of chapter-4 of the said-Rules, 2012 shall be
substituted as follows:-

"Eligibility-The candidate must have a bachelor degree or its equivalent
degree from a recognized university and a minimum one-year Post Graduate Diploma in
Journalism from a recognized university/institution."

3. Sub-rule-(iv) of Rule-6 of chapter-4 of the said-Rules, 2012 shall be added
as follows:-

"The syllabus for the written examination (Main examination) to be held for the
direct recruitment of Additional District Public Relations Officer Cadre shall be prepared
by the Information & Public Relations Department in light of the advice of the Bihar
Staff Selection Commission.

The merit list of the candidate shall be prepared based on the marks obtained in
all papers. To get minimum qualifying marks separately in all the papers shall be
compulsory."

4. Sub-rule-(v) of Rule-6 of chapter-4 of the said-Rules, 2012 shall be
substituted as follows:-

"The commission will fixed the minimum qualifying marks based on the
resolution/letter issued by the General Administration Department from time to time, and
the commission will recommend the number of candidates which has been reported in the
vacancies."

By the Order of the Governor of Bihar,
Sd/-1lligible,
Under Secretary to Government.
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